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peclaration of Assets and Liabilities
YeaAr. casverires
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service and presently working as H
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give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

(Yu_ﬁ-xselr, my spouse and dependants®:

A,

Detalls of movable assets
{Assets In joint name indicating the extent of joint ownership wiil aiso have to be

given)
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Sr. Description Spouse Dependant-1 | Dependant-2 Depandant-3
Ko, ] Na Name me
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Deposits In
Banks, Financial
Institutions And
Non-Banking
Flnancial
Companies

)
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Bonds,
Debenturas and
Shares In
companies

()] :
s

QOther financlal
institutions,
NSS, Postal
Savings, LIC
Policies, etc

(v}
ML

Motor Vehicles
(details of
make, etc.)

(v} .
o L

Jewellery (give
details of
weight and
value)
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Other assets,
such as values
of claims /
interests

D) ;
ML ML

test market value In Stock
n listed

Note: Value of Bonds / shares / Debentures as per the la
Exchange In respect of listed companies and as per books in the case of no
companles should be given.

* pependant here means a person su
employee.

bstantially dependent on the income of the
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[Note: Properties

alsa have Lo be indlcated]

in joint ownership indicating the extent of joint ownership will

&r.

Description

~Spouse | Dependant-1

Dependant-3

Dependant-2
Etc. Name

Hame

| No..
(i)

Agricuitural Land

~ Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

Name(S)
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Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total §
measurement)
-Current market value

pi b

-

por L

(i}

Buildings (Commercial
and residential)
Location(s)

- Survey [door
number(s)

- Extent (Total
measurement)

- Current market
value

rit

(iv)

Houses / Apartments,
etc.

- Lgcation(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

value

il

(v

Others (such as

L
interest in property)
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1 glve herein below the details of my liahilities / overdues to public financial
institutions and government dues:-

[Mote : Please give separate

details for each item)

Sr.
No.

Description

Name & addrass of Bank /
Financial Institutions(s} /

Amount cutstanding as
O rervasrmrnses vt s

(a)

{) Loans from Banks

Department (s)
VL

sl

(il} Loans from financial
| institutions

Wit

L

{iil) Government Dues:
(a) dues to departments
dealing with government
accommadation

ML

-

M

(b) dues to departrments
dealing with supply of
water

il

LY

ML

(c) dues to departments
dealing with supply of
electricity

b

i L




(d) dues to departments ML P L
dealing with telephones
ge) dues to departments
ealing with government ; X
transport (including ML Mo L
aircraft and helicopters) =

Other dues, if an Y 3
(f) » any A N L
(b) (i) Income Tax including Segrert
surcharge [Also indicate 2enD 200829

the assessment year upto
which Income Tax Return ﬂ HVP T18v4 )£
filed. Give also Permanent
Account Number {PAN)]

(i) Wealth Tax [Also v =
Indicate the assessment AU L N, C
year upto which Wealth
Tax return filed.] e
(lli} Sales Tax [Only in ; "
case of propﬂ.e{tary Mo Ny C
business]
(iv] Property Tax YN - L
C.  Personal Detajl
GPcmpfanAﬁu. - | (JIpoFYI Y TieF J
Gender :- (M/F)
S0l At S AR Iz 1A 8]8 | wommmm
Samivre o E____.ﬁ____] (A/B/C)
Qe TRk vibiAn SARNASECAETAAIR]

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service etc.)

Home District i I KOLKEATH J
I hereby declare that the above details are true to the bast of my

knowledge and belief,
Q,jw,( Tiwery
SIQNALUNE Leeverrioiens s brestas radhns it v
Name of Employee: QHHULTIW(‘} .....
)
Place:....... pHTN/?-‘ Designation:......./ F) SS’STQN ................ ;
Publ vnden febung comms

oater.... 05 [0 2] 20 oepartments.... BLAAR Vioniw a0 (PUOLe Y commirkd)
Note: Please sign each page of the declaration. Asset dectaration form

must be In A4 size white paper with computer typed (single side)
in prescribed format.



